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HIGH COURT OF JAMMU AND KASHMIR AT JAMMU

|
1

ORDER

No: o1 Dated : 30,//)//%’/5

Sanction is hereby accora,ied to the additional allotment of funds in favour

of the subordinate court detailed t’?elow under Major Head 2014-Adm. Of Justice,
Sub Head 0488-D&S Judges, 'undelwl various object heads for the current financial

year 2016- 17 \

\ Rs. In lacs
|
| 5.No. Name of the Court. Sal POL. 0.E Maintt. &
| Repairs.
L Pr. D&S Judge, Kulgam. L - 0.10 0.10 0.30
2. Addl. Distt. Judge (Bank Cases) Jammu 2000 |-
2. C.J.M. Jammu | 15.00 0.15
$. Munsiff, D.H.Pura. p 8.00 0.20
By Order.
Dep fii

Re;i?‘gt{fl cclts)

No: 2/67)—0 -**zf/AC, Dated: ‘:’/j ?4/?/9/6

Copy to the
Pr. D&S Judge, Kulgam.

Addl Distt. Judge (Bank Cases) Jamm
C.J.M. Janumnur.
Munsiff, D.H.Pura.
Try Officer, Sub Try. Distt. Court comp , Janipur, Jammu.
Treasury Officer, D.H.Puraf Kel pa m
oeeunes fOr information (md na.
7 Order file.’
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